LIT E MNO 31 REGI STRARCORT.1 SECT I ONXV I A
SUPREMECURTOFI NDI A
RECORDOFPROCCEEDI NGS
BEFORETHEREGI STRARMP. BHADRAN
TRANSFERPETI TI ON(AVI L) NO's). 1168 OF 2008

TANU SHA R M A Petitioner(s)

VERSUS
HEMBI HARI GAUR Respondent ( s)

(Wth appl n(s) for stay and office report )

Date: 08/05 / 2 009 This Petition was called on for hearing today.

For Petitioner(s)
Ms. Anu Cupt a, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER

Petitioner to furnish the conplete address of the respondent
within three weeks to issue fresh notice.

Li st again on 27.7.2009.

(MPBHADRAN)
Regi strar
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